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THE HtrGH,COURT OF MANIPURtrl. r.,

10.30 A.M. on 30l412018 (Monday). 
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Copy to :-

1. The Advocate General, Govt. of Manifiur.
2. The Govt, Advocates, Govt. of Manipr.lr. , ,

3. The Registrar (Admin), High Court of Manipu r. ,

4. The President,'High Court-Bai Association, Manipui. -1 
r:... t_:.. t :..t..

5. The President, Rfisn, Manipur, ;-"" 
"'",'' ' '""'Y:," 

I l::',!:'!':,!:,t,'t!tdtion 
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;: Aiiil.li. riirgiatra,rs, High courti,of,Manipur. ; ) circtrtttion ttt'the. tecn'nect nrember's

7. All the Deputy Rqgistrars) 
'l-ligh 

Court'bf Manipur.
B. The Principal Secretary to Hon'ble the Acting Chief Justice, High Court of Manipur.

9. 'All the Assistant Registrars/L.R.O./Sr. Grade Stenographer, High Court of Manipur.
10.The P.S. to Hon'ble Mr. Justice Kh.,Nobin Singh.
11,The y,S{o Registrar General, l-ligl'r Cqurt of Manipur.

,6System Analyst, lligh eourt of Maniprir for trploading the same to the official
website. t1.

15. Guard.File/Order Book/Concernecl file.

16. Notice Board.
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No.HCM/1/96/BENCH/ CLc,1 i

\

to all the learned counsel and

cornprising of Hon'ble The Acting

Nobin Singh will sit at 2 P.M. and the respectiVe. Single Benches will sit at

,i, :...
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.'t

i,'. .j.i. r I

As flirecteU, it is hereby informerJ
I ; i '''

ri
r:oncerne(. partiqs that the Division Bench

t. --

Chief lustice and the Hon'ble Mr. lustice Kh.

.t

The Court Masters, High

k---'-'
( R,K. Memcha Devi )

REGISTR.AR ludl

.t.

I

, 13.
14.

ryebsite.

All the Superintendenl.s, High Court df Nanipur.
The Court Masters, High Court of Manipur.of Manipur.


